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a local incident ,near Sudhpura, a 
Tr««Krr»ir village on Indian Bide in 
Tootwal sector on cease-fire line, was 
lived upon by Pakistani troops with 
light machine guns a few days ago;

(b) if so, the full details of 
incident; and .

the

(c) the steps taken or proposed to 
be taken by the Government of India 
in regard thereto?

The Deputy Minister of External 
Affairs (Shrimati Lakshmi Menon):
(a) and (b ). On March 25, 1999 at
11.00 hours, U.N. military observers 
were moving forward towards the 
cease-fire line and the pre-arranged 
rendezvous for a joint investigation 
o f complaints in the Sudhpura village. 
They were displaying in full view the 
U.N. white flag. Suddenly LM.G. flre 
came from the Pakistan side 'o f the 
oease-fire line, directed in the area 
where they were walking. The mili­
tary observers were forced to take 
cover.

(c) The military observers them­
selves lodged a complaint with the 
U.N. Chief Military Observer who has 
closed the case with an award of 
Violation against Pakistan.

Bare Earth Plant, Alwaye
Shri Maniyangadan:
Shri Kuttlkrlshnan Nair: 
Shri Nallakoya:
Shri S. M. Banerjee:
Shri Tangamani:
Shri V. P. Nayar:

Will the Prime Minister be pleased 
to state:

(a) whether the Rare Earth Plant 
at Alwaye in Kerala State has been 
closed down by the Management since 
3rd April, 1959;

(b) if so, what are the reasons for 
the closure; and

(c) what steps Government have 
taken to reopen the factory?

The Deputy Minister of Externa! 
Affairs (Shrimati liW m ii Hhmb):
(a) Yea.

(b) and (c). A  statement giving the 
required information is laid on th e. 
Table of the House. [See Appendix 
VII, annexure No. 46].

Employment Bureau at Delhi 
University

*2067.
fShrl Bam Krishan Gupta: 
j  Shri D. C. Sharma:
] Shri Pangarkar:
(^Shrimati Ha Palchoudhuri:

Will the Minister of Labour and 
Employment be pleased to refer to 
the reply given to Starred Question 
No. 386 on the 29th November, 1958 
and state:

(a) whether an employment bureau 
at Delhi University has since been 
started;

(b) if so, the main functions there­
of; and

(c) the nature and quantum of as­
sistance if any which Government 
would give to the bureau?

The Deputy Minister of Labour 
(Shri Abld AU): (a) Yes.

(b) These Bureaux will be part of 
the employment service and provide 
an agency through which employment 
counselling can be given to university 
students and make available to them 
all literature and information relat­
ing to careers, employment opportu­
nities, competitive examinations etc.

(c) The estimated expenditure 
during 1959-60 will come to Rs. 10,500 
which will be entirely borne by the 
Central Government.
I

Kashmir
*2068. Shri D. C. Sharma: Will the 

Prime Minister be pleased to state:
(a) whether it is a fact that Pakis­

tan has asked its representative in 
the United Nations to draw the at­
tention of the Security Council to tin
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situation in Kashmir "created by the 
death of an under-trial prisoner"; and

(b) if so, India’s reaction to this 
move?

The Deputy Minister of External 
Affairs (Shrimati I.ahshnil Menon):
(a) and (b). A  copy of the letter from 
the Acting Permanent Representa­
tive of Pakistan addressed to the 
President of the Security Council and 
a copy of our reply to it, are laid on 
the Table of the House. [See Ap­
pendix VII, annexure No. 47].
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Non-Indian News Agencies

•M70 /  shri Wodeyar:
\  Shri P. C. Borooah:

Will the Minister of Information 
and Broadcasting be pleased to state:

(a) whether it is a fact that the 
Government of India are reconsider­
ing their earlier decision that non- 
Indian News Agencies could not 
directly supply news to Indian news­
papers; and

(b) if so, the reasons therefor?

The Minister of Information »««* 
Broadcasting (Dr. Keskar): (a) and
(b). The whole question is being 
re-examined with a view to ensuring 
satisfactory arrangements for the 
reception of foreign news from all 
available sources.

In view of the importance of the 
question, I am laying a statement on 
the Table of the House, which ex­
plains the position. [See Appendix 
VII, annexure No. 48].

Press Council

•mvi / Sbr* 1(11111 Kristian Gupta:
w  \Bhri D. C. Shanna:

Will the Minister of Information 
and Broadcasting be pleased to refer 
to the reply given to Starred Ques­
tion No. 1004 on the 16th December, 
1958 and state the progress since made 
in the direction of setting up the 
Press Council?

The Minister of Information and 
Broadcasting (Dr. Keskar): There is 
no change in the position as stated on 
16th December 1958
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